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central admin I5TRAT rvs TRIBUNAL, JABA>LPUR BaNCH

cmcuir BENCH AT BILASPUR

Original Application No* 573 of 2002

Bilaspur, this the 10th d^y of December, 2 003

Hon'ble Shri M.P» Singh, Vice Chairman
iton'ble Shri G, Shanthappa, Judicial Member

Vikas Madhav Rao Konher,
S/o Shri Madhav Rao Konher,
Date of birth - 10.11.1942,
Resident of Tilajc Nagar,
Bilaspur (Chhattisgarh). ... Applicant

(By Advocate - Shri S. laul)

V e r s us

1. Union of India, through
its Secretary, (Ministry of
Statistics 6c Programme Impleraentaticxa)
New Delhi.

2. The Deputy Director General,
(Administration), National Sample
Survey Organisation (F.O.D.),
East Block, 6th Lelvel, 6 & 7,
RK Puram, New Delhi.

3. Assistant Director, C/o.
Deputy Director General,
Mahaianabis Bhawan,
164, Gopal lai. Tag ore Road,
S.D.R.D. Kolkata-700 035.

4. Director, National Sample Survey
organisaticai (F.O.D.),
C-zone-38-A, Kurmanchai Nagar,
Luc knew.

5. The Assistant Director,
National Sample Survey Organisation
(P.O.D.), M.P. (East) Region,
TJI Building, Ma dan ^&llal,
Nagpur Road, Jabaipur (MP). ... Respondents

(By Advocate - Shri S.a. Dharmadhikari on betelf of Shri
P. S tenkaran)

ORDER (Oral)

By G. Stentteppa, Judicial Member -

The above Original Application is filed seeking the

following main reliefs j
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"(ii) Set aside order dated 5.7.2002, 19.7.2002 order
dated 26.7.2 002 Annexure A-i, A-2 u A-3 and
consequent recovery order.

The respondents be further commended to refund
the recovered amount of Rs. 3000/- arising out
of the afcaresaid impugned order with interest
on delayed payment.

(iv) The respondents be further directed to release
the remaining amount of T.A. Bills of the
applicant with interest on delayed payment."

2. The Advocate for the applicant submitted ttet the

relief of the applicant has become infructuousy Accordingly,

the Original Application is dismissed as infructuous. No

costs.

{gJJ Shanthappa)
Judicial Member

(M.P. Singh)
Vice Chairman
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